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MADHYA PRADESH BILL
No. 20 or 2012

THE MADHYA PRADESH PASHU CHIKITSA VIGYAN VISHWAVIDYALAYA
(SANSHODHAN) VIDHEYAK, 2012

A Bill to amend the Madhya Pradesh Pashu Chikitsa Vigyan Vishwavidyalaya Adhiniyam,
2009.

Be it enacted by the Madhya Pradesh Legislature in the sixty-third year of the Republic of India
as follows:—

Short title and I. (1) This Act may be called the Madhya Pradesh Pashu Chikitsa Vigyan Vishwavidyalaya
commencement.  (Sanshodhan) Adhiniyam, 2012.

(2) 1t shall come into force from the date of its publication in the Madhya Pradesh Gazette.

Amendment of 2. In the Madhya Pradesh Pashu Chikitsa Vigyan Vishwavidyalaya Adhiniyam, 2009 (No. 16
citation. of 2009) hereinafter referred to as the principal Act), in the citation, for the words “The Madhya
Pradesh’. the words “The Nanaji Deshmukh’ shall be substituted.

g;'t?::i"em of 3. In Section 1 of the principal Act, in sub-section (1), for the words “The Madhya Pradesh’,
' the words “the nanaji Deshmukh’” shall be substituted.

Amﬁlldment of 4. In Section 2 of the principal Act, in clause (t), for the words “the Madhya Pradesh’’, the

Section 2. words “the Nanaji Deshmukh’” shall be substituted.

Amendment of 5. In Section 3 of the principal Act, in sub-section (1), for the words “the Madhya Pradesh’,

Section 3. the words “the Nanaji Deshmukh’’ shall be substituted.

Amendment of 6. In Section 46 of the principal Act,—

Section 46.
(1) in sub-section (4), for the words “the Madhya Pradesh’* wherever they occur, the words
“the Nanaji Deshmukh’’ Shall be substituted;
(ii) in sub-section (6), for the words “Madhya Pradesh’’, the words “the Nanaji Deshmukh™’
shall be substituted.
Amendment of 7. In Schedule to the principal Act, in the heading, for the words “the Madhya Pradesh’’, the
Schedule. words “the Nanaji Deshmukh®’ shall be substituted.

STATEMENT OF OBJECTS AND REASONS
It has been decided that the Madhya Pradesh Veterinary Sciences University, Jabalpur be named after the eminent
social activist, Late Shri Nanaji Deshmukh. Therefore, suitable amendments are proposed in the Madhya Pradesh Pashu
Chikitsa Vigyan Vishwavidyalaya Adhiniyam, 2009 (No. 16 of 2009).
2. Hence this Bill.

Bhopal : AJAY VISHNOI
Dated, the 21st June 2012 Member-in-Charge.
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